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What do you wantto do ?...
(Interruptions). . .. ..

THE DEPUTY CHAIRMAN :
What do you want to say? ...(Inter-
ruptions). . .

SHRI V. NARAYANASAMY
(Pondicherry): Madam, I have given
a notice ...(Interruptions).. .

THE DEPUTY CHAIRMAN :
We want to settle the matter. We do
not want to create a rumpus in the
House. We are trying to settle the
matter. The Opposition-should listen
© to the statement. It is listed. He is
the Minister concerned. He should
make a statement. He is in his right
to make a statement and you are in
your right to question him. So, please
have patience and listen to him.
(Interruptions)......
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You ask him questions...(Interrup-
tions)...1 am not allowing him,
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Statement by Minister Import of Sugar

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD (SHRI
KALP NATH RAI): Madam, the
sugar production in the country
reached a record level of 134. 11 lakh
tonnes during 1991-92 sugar season.
Thereafter in the next 1992-93 season
it decreased to 106.09 lakh tonnes
mainly on account of the fall in cane
production and consequently of
sugar production in many of the major
sugar producing States asalso the due
todiversion of cane for gurand khand-
sari manufacture...({nterruptions)...
For the current 1993-94 season, due to -
the continued diversion of cane to the
gur and khandsari sectors, specially
in Uttar Pradesh and also due to the
further fall in cane/sugar production
in the major sugar producing State of-
Mabharashtra, the sugar production-

declined furtherand is now expected
to be of the order of 96 lakh tonnes.
The declire. in production during
these two seasons led to the decrease
in the overall availability of sugar for
domestic consumption.. (/rterruptions}
-..Accordingly, to ensure adequate
availability and also to contain thc
prices of sugar during the remaining
part of the current season and early
next season, it was decided to allow
import of sugar under OGL and an
anpouncement to this effrct was made
in Parliamenton 15th March, 1994.
No customs duty or additional customs
duty isleviedon such imports. Itis
expected that this measure would help
augment domestic supply and keep the
open market price of sugar under
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Is there any sense in Kalp Nath Raijr
making a statement? What de you

want to derive from his statement?
Unfortunately, he is the one and he-
cannot deny the particular scam

which has taken place What does
he want to prove?
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DR. MURLI MANOHAR JO-
SHI : That is not an answer to
this. (Interruptions). ..

SHRI V. NARAYANASAMY :
We want the statement from the
Minist:r and not from the Prime
Minister. (/nterruptions)...

SHRI GURUDAS DAS GUP-
TA : The Prime Minister should
come here. There is no discussion
without the Prime Minister. (/nter-
ruptions). .

THE DEPUTY CHAIRMAN :
[ lease,

Afgw, #T T HFHF X FAH &
NI, a3 9@ ¥ ug T

" Please don't make it a roadside
noise. Plzasc note. I request once
agatn, lease don’t make this House
a footpath. Please don’t do it.
(Interruptions). .

Tro I HAWGL SF@r:  WIT
¥ W ¥ WeIE RAl § 8,
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¥ gg wedT g oar @y &7
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qAA AL Qe AT A1 AT
orgen & Aifwe ) |, (sAmarE) |

THE DEPUTY CHAIRMAN :
‘Shri V. Narayanasamy. (Interrup-
tions).

SHRI V. NARAYANASAMY
Madam, I am satisfied with the
statement. I don’t want to seek
.any clarification. (Interruptions),

SHRI S. JAIPAL REDDY :
Madam, what is the problem in
«calling the Prime Minister ? (Inter-
ruptions).
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THE DEPUTY CHAIRMAN :
Shri Gurudas Das Gupta. (/nter-
ruptions). Shri S. Jaipal F.. dy.
(Interruptions).

SHRI S. JAIPAL REDIY :
What is the difficulty in cai'ng
the Prime Minister ? (/nterruptiors).
There are many questions which
do not rclate. .(Interruptions).

gsuwrafd ¢ §3 SEUL w9 QT
4% WEY, 3@ qG T HAIWr A4l
Faar &1 .. (3qawA) . . qz e,
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(sxwav4) . . .&f5u, &% w@ar weT
gl smar g1 ... (mEad) . L

SHRI S. JAIPAL REDDY :
Madam, our apprehensions which. .
(Interruptions).

THE DEPUTY CHAIRMAN :
I am not allowing. Daveji, it is
not proper. (Interruptions). I am not
allowing. This is not proper. {/iter-
ruptions).

SHRI S. JAIPAL REDDY : Ouxr
apprehensions. . (Interruptions).

SHRI S. K. T. RAMACHAN-
DRAN (Tamil Nadu) : Madam,
they are..(Interruptions).

THE DEPUTY CHAIRMAN :
May I ask you to keep quiet ?
You are nobody to tcll me whom
I should call. It is up to me to call
you. Please keep quiet and don’t
disturb the  House.

SHRI S. JAIPAL REDDY : The
apprehensions we articulated in the
morning have been resoundingly con-
firmed by the statement which the
Minister is deemed to have read
out on the floor of this House.
This state.nent is a big wash-out.
The questions which we are to
address do not merely pertain to
the Food Ministry. They pertai
to the Prime Minister’s Office. The y
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IqAmig ¢ STy Sy, qe AT
wAY I & W AT AT IF A SAT TG
Z 1 ATTETEAY Sy A ;AT FHIAT
T0g T2 F 1 A% oY F

¥ro WA wAGT W : frewa adi |
qgi
No, no. (Interruptions)...

SHRI V. NARAYANASAMY :
Madam, Tam a membor of this
House. I have a right to seek clari-
fications from the Minister. (/nter-
ruptions)... 1 have a right to seek
clarifications from the Minister. (In-
r rruptions), . Madam, as a Member
.f this House, I have a right to seek
clarifications. 1 would like to know
from the Minister... (Inferruptions)...

SHRI SIKANDER BAKHT :
This sort of a statement is a shame.
It is a shame for any Government.
(Interruptions).. Can you call it a
statement ? It is purely a white-
wash. (Interruptions).. It is a white-
wash in a very wild way. 1t is just
a fraud on the whole country. That
is what you are doing. (Interrup-
tions).. That is what you are doing.
(Interruptions)... It is fr.aud. (Inter-
ruptions)...

SHRI S. JAIPAL REDDY :
There is nothing in this statement.

DR. MURLI MANOHAR JO-
SHI : The Prime Minister has to
come. (Interruptions)...

SHRI SIKANDER BAKHT : It
is a fraud. (Interruptions)... 1t is a
fraud. (Interruptions)...

SHRI S. JAIPAL REDDY :
There is nothing in this statement.
(Interruptions)...

SHRI SIKANDER BAKHT :
“This sort of a statement is a shame.

[ RAJYA SABHA ] hy
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(Interruptions).. What sort of &
statement has he given ? (Interrup”
tions).. You are looting the country-
(Interruptions).. You are looting the
country with this sort of a state-
ment. (Interruptions).. This is a
fraud. This statement is a fraud.
(Interruptions). .

AN fawy wF7 WA vFF @
AT F gy q8 T L (=RUA)
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THE DEPUTY CHAIRMAN :
Just a minute. (Interruptions). .

TF fRaT | oot @ TR | (aaum)
oF fagz | ... (|;qaw) ~—

Please sit down. (Interruptions)..
Please sit down.

w1 qfen dz srsmeAw afsg

One minute. (Interruptions). .

afsg 1 9 stata 7w Aifwo
(s7aam™)

SHRI GURUDAS DAS GUP-
TA : There is one submission, Ma-
dam. (Interruptions). .

THE DEPUTY CHAIRMAN :
Please sit down. (Interruptions)..
I am not allowing. Please sit down.
(Interruptions).. Just one minute.
If you are not satisfied with the
statement, you question him. (/nter-
ruptions). .

SHRI S. JAIPAL REDDY : No,
no. (Interruptions). .

DR. MURLI MANOHAR JO-
SHI : We will put the questions to
the Prime Minister only. (Tnterrup-
tions). .

THE DEPUTY CHAIRMAN :
The Prime Minister can be called
in respect of his Ministry and not
in respect of the other Ministries.
(Interruptions).. The Prime Minister
has delegated this Ministry to him.
He should answer the questions.
(Interruptions).. Please sit down.
He is responsible. (Interruptions). .
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DR. MURLI MANOHAR JO-
SHI : That is not an answer to
this. (Interruptions)...

SHRI V. NARAYANASAMY :
We want the statement from the
Ministzr and not from the Prime
Minister. (Interruptions)...

SHRI GURUDAS DAS GUP-
TA : The Prime Minister should
come here. There is no discussion
without the Prime Minister, (Inter-
ruptions). .

THE DEPUTY CHAIRMAN :
I lease.

afgu, wIT ST 9EF W FA §
AR, T ogrIE W oWy Wl

Please don’t make it a roadside
noise. Plcase note. | request once
again, lease don’t make this House
a footpath. Please don’t do it.
(Interruptions). .
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THE DEPUTY CHAIRMAN :
Shri V. Narayanasamy. (Interrup-
tions).

SHRI V. NARAYANASAMY
Madam, I am satisfied with the
statement. I don’t want to seek
any clarification. (Interruptions).

SHRI S. JAIPAL REDDY :
Madam, what is the problem in
-calling the Prime Minister ? (Inter-
rvuptions). -
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THE DEPUTY CHAIRMAN :
Shri Gurudas Das Gupta. {/nter-
ruptions). Shri S. Jaipal Foody.
(Interruprions).

SHRI S. JAIPAL REDDY :
What is the difficulty in ca'ng
the Prime Minister ? (Interiuptions).
There are many questions which
do not relate. . (Interruptions).

gousafe @ §3 ST AT AT
4% wEgw, 3W qeg & wser qgl
AT g 1 .. (S;AnA ). 93 Tz,
3z Wrew, W@ WY X A1IC
(s3merq) . . .afsv, g3 gar mesT
gt @ g ... (smewrE) . L

SHRI S. JAIPAL REDDY :
Madam, our apprehensions which. .
(Interruptions).

THE DEPUTY CHAIRMAN :
I am not allowing. Daveji, it is
not proper. (Interruptions). I am not
allowing. This is not proper. {/after-
ruptions).

SHRIS. JAIPAL REDDY : Our
apprehensions. . (Interruptions).

SHRI S. K. T. RAMACHAN-
DRAN (Tamil Nadu): Madam,
they are..(Inferruptions).

THE DEPUTY CHAIRMAN :
May I ask you to keep quiet ?
You are nobody to tell me whom
I should call. It is up to me to call
you. Please keep quiet and don’t
disturb the House.

SHRI S. JAIPAL REDDY : The
apprehensions we articulated in the
morning have been resoundingly con-
firmed by the statement which the
Minister is deemed to have read
out on the floor of this House.
This statc:nent is a big wash-out.
The questions which we are to
address do not merely pertain t o
the Food Ministry. They pertai p
to the Prime Minister’s Office. The y
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No, no. (Interruptions)...

SHRI V. NARAYANASAMY :
Madam, I am a membcr of this
House. I have a right to seek clari-
Geations from the Minister. (Iater-
ruptions)... 1 have a right to seek
clarifications from the Minister. ({n-
t rruptions).. Madam, as a Member
f this House, I have a right to seek
clarifications. I would like to know
from the Minister... (Interruptions)...

SHRI SIKANDER BAKHT :
This sort of a statement is a shame.
1t is a shame for any Government.
(Interruptions).. Can you call it a
statement ? It is purely a white-
wash. (Interruptions)y. . It is a white-
wash in a very wild way. It is just
a fraud on the whole country. That
is what you are doing. (Interrup-
tions).. That is what you are doing.
(Interruptions)... It is fr.aud. (Inter-
ruptions)...

SHRI S. JAIPAL REDDY :
There is nothing in this statement.

DR. MURLI MANOHAR JO-
SHI : The Prims Minister has to
come. (Interruptions)...

SHRI SIKANDER BAKHT : It
is a fraud. (Interruptions)... It is a
fraud. (Interruptions)...

'SHRI S. JAIPAL REDDY :
There is nothing in this statement.
(Interruptions)...

SHRI SIKANDER BAKHT :
This sort of a statement is a shame.

[ RAJYA SABHA ]
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(Interruptions).. What sort of 2
statement has he given ? ({nterrup”
tions).. You are looting the country-
(Interruptions).. You are looting the
country with this sort of a state-
ment. (Interruptions).. This is a
fraud. This statement is a fravd.
(Interruptions). .

=t fae sFq W A nFF WA
AAFH G g3 TC .. (=AIWA)

o qIEA AANGT it sarader
F4 Ad  gAn ... (mqaW)

THE DEPUTY CHAIRMAN :
Just a minute. (Interruptions). .

TF figae | e @i W ) (saaam)
oF fAge | .. . (Saaaw) —

Please sit down. (Iaterruptions)..
Please sit down,

Ffev 1 qfeu 95 Frzveds  Gfsu

One minute. ({nterruptions). .

afsgy v sama T Afwe ...
(zqaams)

SHRI GURUDAS DAS GUP-
TA : There is one submission, Ma-
dam. (Interruptions)..

THE DEPUTY CHAIRMAN :
Please sit down. (Interruptions)..
I am not allowing. Please sit down.
(Interruptions).. Just one minute.
If you are not satisfied with the
statement, you question him. (Inter-
ruptions). .

SHRI S. JATPAL REDDY : No,
no. (Interruptions)..

DR. MURLI MANOHAR JO-
SHI : We will put the questions to
the Prime Minister only. (Interrup-
tions). .

THE DEPUTY CHAIRMAN :
The Frime Mo can he called
in respect of his Ministry and nof
in respect of the other Ministries.
(Interruptions).. The Prime Minister
has delegated this Ministry to him.
He should answer the questions.
(Interruptions).. Please sit down,
He is responsible. (Interruptions). .
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SHRI S. JAIPAL REDDY :
Madam, what is the difficulty for
the Prime Minister to come ? (Inter-
ruptions)

DR. BIPLAB DASGUPTA
(West Bengal) : If this 1s the wish
of the House, lct the Prime Minister
come. .(Interruptions)

Mo HISAY wAlgT et A,
qHET T A §, 3AA GIR ]W
FT G F | G 3T JTAAT ATEAT
g & i s flo am &
()

IJugaufd . ANF  gmT Al
43 & "W AT W OFIE &

He is the Minister. He should
answer . . (Interruptions)
Mo ATA AT Ay

(agen®) @ @FIR FT AT
g sl Fr ogwen g OfF g
wEt g% 3¢ HRW an 3w A fawamw
¥ o, a7 & faem & @)

THE DEPUTY CHAIRMAN :
It is the joini responsibility of the
Government and he is the Minister
concerned. He should answer. . (Jnter-
ruptions)

Sto AT WAGT WA Wik
euifafafoey &1 fagia sEe oifaar-
HEY ey Fr fedT & gww A
ot & &ri A faegT weT § @i
faar 137 37 feefy 3 o 3iG-
fafadr =1 fagiw &0 = e
wrge eiifafatady #v fagim. ..
(zamura)

THE DEPUTY CHAIRMAN :
Otherwise, I am moving on to the
next business. .(Interruptions) Shri
Nilotpal Basu..(Interruptions).

~ BR. BIPLAB DASGUPTA : He
has lost his credibility. We . don’t
want to listen to him. . (Interruptions)

THE DEPUTY CHAIRMAN :
Shri- Pramod Mahajan. .(Interrup-
tions). Shri Satya Prakash Malaviya.
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St &@ SFW WwEw (ST
§_W) . A SagwEfy  wgear,
¥ @edsTo qear  9rgaT § afed
qANE Fded I A W A e

gifi e &@ = A ga8 &
Fifow FTWE 1 ... (SHEER)

SHRI VISHNU KANT SHAS-
TRI : Madam, ..(Interruptions)

THE DEPUTY CHAIRMAN :
Keep quiet. Otherwise, I am going
to name you. This is the way the
Members behave. .(Interruptions). .
This is the way the Members are
behaving. Whom are they protest-
ing against ? I am not understanding
it. When the Minister is here to
answer, they are not allowing him
to answer. .(Interruptions)

SHRI SIKANDER BAKHT : I
want to know from\ the Minister
g fra gz #07 veg #r WA
A &, aarey ?

SHRI NILOTPAL BASU (West
Bengsl) : Madam, the questions, the
clarifications.. (Interruptions). .

THE DEPUTY CHAIRMAN :
Don’t force me to pass a comment
on you.

SHRI NILOTPAL BASU : Ma-
dam, the clarifications that I would
like to seek pertain not only to the
Food Ministry but to other Minis-
tries also because several estimates,
several statements made by the
Government over a period of time
have gone away. If I want to have
my points properly clarified, no
Minister less than the Prinre Minister
can do this. This is my problem.
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THE DEPUTY CHAIRMAN :
If you are not interested, it is fine.
No problem. All right, you are
not seeking any clarifications. Mr.
Pramod Mahajan, you are also
not interested. Now, Shri John F.
Fernandes.

SHR1 JOHN F. FERNANDES
(Goa) : Madam, I welcome the
statement made by the hon. Minister.
But I have certain clarifications
to be sought. The Minister has
said in his statement that the Govern-
ment has intimated the STC and
the MMTC. . (Interruptions). .

" THE DEPUTY CHAIRMAN :
1 cannot stop him from speaking.
The only thing left for me is to
remove those who are disturbing
the proceedings after naming them
from this House which 1 have
never done in the last seven years
of my being the Deputy Chairman.
1 can only request them. If the
Membezrs have lost their respect for
me and this House, I cannot help
it. If they don’t want to speak, let
them not speak. But if somebody
wants to speak, let him speak.

SHRI S. JAIPAL REDDY :
Madam, we too want Sto ask. But
we want to ask the Prims Minister.

THE DEPUTY CHAIRMAN :
There is no condition in this. No
such condition. The Minister can
satisfy you,

SHRI SIKANDER BAKHT :
Is it not a total failure of the Govern-
ment 7 Is it not proper that he
should rzsign ? Let the Minister
do that. Then we will allow the
House to proceed.

THE DEPUTY CHAIRMAN :
You ask the Minister to do that,

SHRI SIKANDER BAKHT :
It is a total failure of the entire
functioning of the Government. It
is a total failure. Who'is responsible
for this ?

[ RAJYA SABHA ]
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I9LWITRA . W qE AATT Y
#fsrd av. . . (cu=eA)

N {@weEl w'a: 73 ag SHe
FHAT aF TZF TE T (saFEw)
ag ar @ 93 § 1

I ebe iexilos?
v iy ..Jf/f;”v(uyvéf

- /“.f"' Fored o

DR. MURLI MANOHAR JO-
SHI : We are saying that he is
responsible. . (Interruptions). .

= gHo qaostgaarfam HEIaT,
¥ 9gT T TIF FAT @E ...
(samaw) ¥ Al %nga% 3
W g Fffews 98, .. .
(saem)

SOME HON. MEMBERS : They
are all shouting. How can we put
any questions ?

SHRI V. NARAYANASAMY :
Madam, you kindly take up some
other item. In spite of your efforts,
they are not willing to listen to
you,

THE DEPUTY CHAIRMAN :
I am unable to understand what
they want. First, you tell the ad-
ministrative Minister what your pro-
blem is..(Interruptions). .Dr. Joshi,
I have never worked under pressure
nor has anybody brought pressure
on me. I am going to sit in the
House the whole night..(Interrup-
tions)..I am not going to come
under any pressure of anybody. You
may shout as you may like.

Mo AL AAGT Sw AT,
qaTw T@ AT FT TG &1 @M
FT FEATS A3 2 | qg a1 G qW
F¥ SHST g, .. (mEEw) are am

#( ) Translation in Arab_i_c Script.
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g1.... (=agam)

gagamafa . wo 43 wigy )
qaradi T & oy § ... (waww)
I am sorry. This House is not
taking note of slogan-shouting. I
-would not permit it. If you want
to do it, doit. You are spoiling
your own name, your own Member-
-ship, and the oath you have taken
for this House. You have come
here to ask the Government, not
to slogan-shouting. You go ahead
and do it. (Interruptions)

o AIAT ANET W : gwd
gfagm & wyw o @ ok dfeew
W@ ¥ & UF AP W A
feary Y a1a wwar ¥ W W
¥ g amfes & e Wy
£ g wam Wl w ag e

SR F ... (WmAaw)

SHRI S. JAIPAL REDDY :
Madam, what is the difficulty for
the Prime Minister 7 We are not
prepared to address our questions
to the Food Minister. (Interruptions)
In fact, the Food Minister has
also many questions to put to the
Prime Minister. Mr. Kalp Nath Rai
is not the only accused. There
are many other accused persons in
this muddle-cum-scandal.  There-
fore, only the Prime Minister is
competent. . (Interruptions)

THE DEPUTY CHAIRMAN :
1 can go to another Motion. (Infer-
ruptions)

SHRI V. NARAYANASAMY :
"The :Food Minister will reply to
all your points. Why are you agita-
ited ? (Interruptions)
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SHRI S. JAIPAL REDDY :
Mr. Kalp Nath Rai himself has
many clarifications to seek from
the Prime Minister. So, the Prime
Minister should come here to ans-
wer the questions of Mr. Kalp
Nath Rai. (Interruptions) Mr. Kalp
Nath Rai is not the only accused
person.

(Interruptions)

SHRI V. NARAYANASAMY :
Madam, the Opposition does not
want a discussion on the subject.
That is very clear now (Interrup-
tions)

THE DEPUTY CHAIRMAN :
The Leader of the House is there.
Please take your scats.

THE LEADER OF THE HOUSE
(SHRI S. B. CHAVAN) : May I
request the hon. Deputy Chairmain
to adjourn the House for balf an
hour and call a meeting of all the
Leaders ? And thereafter, we can
decide the future course of action.

THE DEPUTY CHAIRMAN :
Please come to my Chamber and
we will discuss.

The House is adjourned for
half an hour.

The House then adjourned
at three minutes past three
of the clock.

The House reassembled at thirty-
six minutes past three of the clock,

THE DEPUTY CHAIRMAN in
the Chair.
STATEMENT BY MINISTER

Import of Sugar—contd.

THE DEPUTY CHAIRMAN :
Hon. Members, we had a_d;ourged
for half an hour. I had a discussion
with the various members of the
political parties and their leadex;sl;
We thought that as Mr. ’Kalp Na
Raj had to go at four o'clock when,



